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IN THE CS.NTP.AL PDMINISTHATIV2. TRI.BUNAL, JAIPdR BENCH, JAIFUR 

GP 36/2003 

Bh•r•t Lal Meena son of Late Shri Suraj Mal M~ena aged about 
37 ye•rs, Heel th & Mal•ri• Inspector, Grade II, R~ilway Sto3:tion, 
Jaipur. Resident of Plot No. 12, Saheed B, Shiv Gor•x Nagar, 
Jagatpura Boid, Jaipur~' 

•••• Applicant. 

1. S .M. Singhla, Genertil Manager, ~·e stern R«ilway, Mumbai. 

2. R.K. lv\&dna, Divisional Railway Mtinager, '$stern Railway, 
Now North ii~stem Railway, Po~r House Road, Jaipur• 

•·· •• Respondents 

Mr. Ncind Kishol-e, Counsel for the applicant. 
· ..... 

Mr. s.s. Hessan, Counsel for the I9spondents•' 

OOMM: 

Hon' ble Mr. R.K. Up•dhyay•, Member (Administ~•ti ve) 
Hon!ble Mr. Bh•rat Bhushan, Member (Judicial) 

Q._PDER (ORAL) 

Learned counsel for the rE!spmdents ttates that •gainst 
the order of this Tribunal, the :respc.ndents have appro•ched 
the Raj asth•n High Gou rt. They have al so made a St:•Y Applicilti CJ'l 

against the otder of this Tribunal •nd the decision of the 

Hi:n' ble High Court on the st•y matter is still pending. It is 

further stated by the leamed counsel fort~ respondents that 

in a similar matter, the Jodhpur Bench of Hon' ble High Court of 

Rajasthiln h•d rejected the Writ Petition filed by the tespornient~ 

Ag•inst that, the respondents h•ve filed SLP before tm Apex 

Gou rt and the Ape>: Gou rt has st•yed the order of the Hon' b~ 
High Court. ·Be, the ref i):re, stat~ s that th0 ra sf)oncl(~nts are 
likely to get stay in the Jaipur Bench of Hon'bl13 High Court of 
R.ijasth•n. 
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2. In view of the st~tement made by the learned counsel 
for the respond1~nt s, wa disp1:ise of this Contempt Petition wiih 
liberty to the applicant to revive the Contempt Petition if th= 
stay to the respondents is not gr•nted/ ~je•:.t,~d by the Hon' b1~ 
High Court of R-.j~sth•n, Jiiipur Bench. 

3. Subject to the observations in the preceding par~gr•phs, 
this Contempt Petition is disposed of. Notices issued are 
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{ R.K. UPADHYAYA) 

MEMBER {A) 


